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M.A. NO. 48/2022

IN
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VERSUS
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2. COPY OF THE ORDER DT. 04.11.2024
ATTACHED AS ANNEXURE A/1

3. COPY OF THE ORDER DT. 09.12.2024
ATTACHED AS ANNEXURE A/2

4. COPY OF THE LETTER DT. 02.01.2025
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5. [COPIES OF THE WORK ORDERS DT.
30.12.2024 ATTACHED AS ANNEXURE
A/4(COLLY)

6. |COPIES OF THE PHOTOGRAPHS HAVE
BEEN ATTACHED HEREIN  AS
ANNEXURE A/5(COLLY)

§ \:ﬁlsﬁGH»

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P. (NGT)
EMAIL- bhanwar()9jadon@gmail.com

DATE: 06.01.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI |
M.A. NO. 48/2022

A_ 7;\.
-~ ‘k

IN ,' = | (7 .
NOT&R*A&L: Moral (}TA
ORIGINAL APPLICATION NO. 3012022 . |* L /
AFSAR ALI "PPLLCAN ¥/
\‘f\/
VERSUS
STATE OF UTTARPRADESH  wvvvveeinn RESPONDENT

AFFIDAVIT ON BEHALF OF STATE OF UTTAR PRADESH IN
COMPLIANCE OF THE ORDER DATED 04.11.2024 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

i Kazngfm'»e Y'/}'(‘e SlolLonttsz. m)&m .agecﬂ about 5

years, posted as '\/a INT.QECRETARY. ... , U.P. do hereby solemnly

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my
knowledge and nothing material has been concealed therefrom.

swormn & verifie
before me. ;
\
Aiéﬂﬁéh KUMAR W
ADVOCATE & NQTARY

Vill. Devi Gani, Anaiya
adampuir Janubi, Lucknow
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3. That I state that the above captioned matter is pending before the Hon’ble

Tribunal and was last listed on 04.11.2024. That in the said order the

Hon’ble National Green Tribunal directed as under:

“"Issue Notice returnable on 9th December, 2024.

In the meanwhile there will be stay of operation of paragraph 13 of the
order dated 4"July, 2024 Subjects to condition of the appellant
depositing the compensation amount in this Court on or before 2nd
December, 2024"

2. It is stated that next date fixed before Supreme Court is 09.12.2024.

3. Sh. Bhanwar Pal Singh Jadon, Advocate learned Standing Counsel for
State of U.P has stated that for taking appropriate steps, Principal
Secretary was allowed time upto 31.12.2024 vide Tribunal’s order dated
03.10.2024.”

Copy of the Order dt. 04.11.2024 has been attached herein as

is to be stated with respect to the orders dated 04.07.2024 and
2024 passed by the Hon’ble NGT in the above captioned matter,

Appeal Diary No. 45810/2024, directed Nagar Panchayat Dasna to
deposit the compensation amount of Rs. 23,72,000 (Rupees Twenty-
Three Lakhs Seventy- Two Thousand Only) as imposed by the Hon’ble
NGT. That the Supreme Court further granted a stay on Paragraph 13 of
the NGT’s order dated 04.07.2024.

A Copy of the Order dt. 09.12.2024 has been attached herein as

Annexure A/2.
sworp & verified
before Me.

AME .i.ﬁ}\y&ﬁN\R

ADVC CATE & NOTARY

Vill. Devi Ganj. & naiya

Adampur Janubi, L

ucknow
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5. That it is respectfully submitted that vide Letter No.: 04/NAPDA-NGT
Administration/2024-2025 dated 02.01.2025, a compliance report in
response to the Hon'ble National Green Tribunal's order dated 04.11.2024
in the captioned matter was addressed by the Nagar Panchayat Dasna,
Ghaziabad to the Joint Secretary, Urban Development Section-5, Uttar
Pradesh Government.That the said letter stated that in compliance with
the Hon’ble Supreme Court’s directions, the Nagar Panchayat Dasnahad
prepared Bank Draft No. 003609 dated 29.11.2024, drawn on HDFC
Bank, amounting to Rs. 23,72,000 (Rupees Twenty- Three Lakhs
Seventy- Two Thousand Only). That the draft was duly deposited in the
Hon’ble Supreme Court on 30.11.2024, and the receipt of the deposit was

ly annexed to the said report. That with respect to the construction of

o ma'(
; \%ﬂeﬁ etaled Project Report (DPR) estimating a total cost of Rs. 402.34 lakhs

project.
A Copy of the letter dt. 02.01.2025 has been attached herein as

Annexure A/3.

6. That it is to be noted that theNagar Panchayat Dasna has commenced the
construction work following the issuance of work orders on 30.12.2024,
after completing the prescribed e-tendering process. That the construction
work is underway and is being carried out expeditiously to ensure timely
completion in accordance with the directives of the Hon’ble NGT.That
the Nagar Panchayat remains committed to complying with all orders
passedogy the Hon’ble NGT and the Hon’ble Supreme Court. Necessary

sworn & verifi i . .
beforj?teps have been undertaken to fulfill the legal obligations and expedite

clsa

oY i MPVIAR

AME‘;?{C! Lo NQTARY
i, DG;‘ 1 G 345 ~ nalya

%d;nivlwour JJ!.nui.)l. Lucknow
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the implementation of environmental protection measures, including the
construction of the required infrastructure.
Copies of the Work Orders dt. 30.12.2024 have been attached herein

along with Annexure A/4Colly).
Copies of Photographs have been attached herein as Annexure A/5.

. Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

. That I state that everything stated above has been stated by me in my

official capacity on and derived from the official records and I state that

thing material has been concealed therefrom. (\r [
— /

DEPONENT

VERIFICATION

Verified at Laaet<ne#  on this di"day of January, 2025, that the

contents of the above affidavit from paragraphs 1 to 8 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

o

adampuy JW 5
} ‘l&Db

Lo\ |

1 ify th deprentfexecunnt whe
has<ignealput T\ before me.

/
DEPONENT
zworn & verified
‘:Sefor me.
S RTAR
AMB ABVOCATE & NQTARY
YR LA ot S naiya
\Iii\. {Jev: LIt b" .\'u;‘;kynow
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Annexure A/1
Item No. 11 Court No. 2
BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
M.A. No.48/2022
In
Original Application No. 30/2022
Afsar Ali Applicant
Versus
State of Uttar Pradesh Respondent(s)

Date of hearing: 04.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Applicant in Person

Respondents: Mr. Bhanwar Pal Singh Jadon and Ms. Gargi Chaturvedi, Advocates for
State of U.P., UPPCB
Mr. Bhanwar Pal Singh Jadon and Mr. Rahul Khurana, Advocates for
Nagar Panchayat Dasna alongwith Mr. Rohit Kumar, Executive Officer

ORDER
1. We are informed that against order dated 04.07.2024, Executive
Officer, Nagar Palika Parishad, Dasna has preferred Civil Appeal (Dairy)
No.45810 of 2024 wherein Supreme Court has passed following order:-

“Issue notice returnable on 9th December, 2024.

In the meanwhile, there will be stay of operation of paragraph
13 of the order dated 4th July, 2024 subject to condition of the
appellant depositing the compensation amount in this Court on or
before 2nd December, 2024.”

2. It is stated that next date fixed before Supreme Court is 09.12.2024.

3. Sh. Bhanwar Pal Singh Jadon, Advocate learned Standing Counsel

for State of U.P has stated that for taking appropriate steps, Principal
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Secretary was allowed time upto 31.12.2024 vide Tribunal’s order dated

03.10.2024.

4. In the above facts and circumstances, we find it appropriate to defer

the proceedings in the matter.

S. List on 08.01.2025.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

November 04, 2024

M.A. No.48/2022

In Original Application No. 30/2022
AB



Annexure A/2
ITEM NO.81 COURT NO.5 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 45810/2024

[Arising out of impugned final judgment and orders dated 04-07-2024
and dated 23-08-2024 in MA No. 48/2022 in OA No0.30/2022 passed by
the National Green Tribunal, Principal Bench, New Delhi]

EXECUTIVE OFFICER Appellant(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 09-12-2024 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s)
Mr. Sumeer Sodhi, AOR
Mr. Chaitanya Sharma, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

The amount of Rs.23,72,000/- (Rupees twenty three
lakhs seventy two thousand) shall be deposited by the
Registry in an interest bearing fixed deposit with any
nationalized bank till further orders are passed in the
appeal.

Issue fresh notice to the second respondent
returnable on 10t February, 2025.

Liberty to serve the standing counsel for the
respondent-State, in addition.

Signature-Net Verified

v oatedby The first respondent has been duly served.
ANITA MA TRA
e

(ANITA MALHOTRA) (ANU BHALLA)
AR-CUM-PS COURT MASTER

41
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Annexure A/3

(‘ .
hTTAd X Udldd sl STHIE—TTISTATETG
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TGS |
ﬁw—qﬁﬁa A ERa =maieRe § =R Misc Application NO 48/2022 in 3foto
ez 30 /2022 Afsar Ali v/s State of U.P 7 3=1 # uiRd e faid 04—11-2024 @ U

P T H |

"BIey,

H9al S fAvges o us W gHosliodio —388 / HI—5—2024—25 Re /2024 fAT®
27 RERR 2024 BT TR TSV T BT FE B | So T D Y Hor AAG i wRA
e ¥ feRed= Misc Application NO 48/2022 in 3070 H&AT 30 /2022 Afsar Ali
v/s State of UP 7 ama  # wifte s Reite 04—11—2024 & orqurer  # & dffod
?ﬂmﬁgﬁﬁwmgﬂaﬁm@ 2 o I @1 Suerel Be ga i T

|

1— ey, A HE st sRa mararewer §  feReiE Misc Application NO 48/2022
in aflovo @ 30 /2022 Afsar Ali v/s State of UP 7 o0 # faeia 04—11-2024 B =

arreyr uiRd fpar 8 -
ORDER

1.-“we are informed that against order dated 04.07.2024 Executive officer , Nagar Palika
Parishad Dasna has preferred Civil Appeal (Dairy ) N0 45810 of 2024 Wherein Supreme
Court has passed Following Order :-

« Issue Notice returnable on 9" December , 2024.

In the meanwhile ,there will be stay of operation of paragrap
July,2024 Subjects to condition of the appellant depositing the compensation amount in

this Court on or before 2" December,2024”

2. It is stated that next date fixed before Supreme Court is 09.12.2024.

3. sh. Bhanwar Pal Singh Jadon, Advocate learned counsel for State of U.P. has stated
that for taking appropriate steps, Principal Secretary was allowed time upto31.12.2024 .
4. In the above facts and circumstances ,we find it appropriate to defer the proceeding in

the matter.
5. List on 08.01.2025”

h 13 of the order dated 4™
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TEITT, AT e Ry AP # faamri= Misc Application N0 48/2022 in sfiouo
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SUPREME COURT OF INDIA 445
U &) (CASH & ACCOUNTS-II)

Dated : 30‘“13*1 Receipt No. :3 0 3 4 3
Matter No. : - C%\‘D\{N'O'”Hgg]() ................. of...... QQB} .........
Cxe e, Obfices. ..PETITIONER(S)/APPELLANT(S)

VERSUS
PESan. Al 2. 2. FHix: . .RESPONDENT(S)/APPELLANT(S)
Received from Shri/Ms./M/s....,S.u.me.ez...Sad!/t..‘. .............................

Advocate (s), Supreme Court of India, Advocate(s) on behalf of

Petitioner(s)/Appellant(s)/Respondent(s) a sum of Rs =£3, :]' 202 =1-

(Rupeeswca%ﬁeﬁ\@kﬁxgwuja s %%S‘...onlygp
by way of Bank Draft No....(fD._g.C).OfZ ............. dated..Q?ﬂ.l.I.(L...
issued by theH.D}’C ....... 2 C/Q/Q .......................................................
on the........... 3{2[“(?{4 ..........................................................................

towards...HQm.’b]x....Caw.','/.'/....Q.T(fC'./EA.de";.‘ ........ ?Qﬁll()()ﬂ ..........

in the matter above mentioned.

Subject to realization of above mentioned DD(s)/Pay Order(s)

Ak
NCH OFFlCER

CASH & ACCOUNTS-I|
SUPREME COURT OF INDIA
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HDEC BANK

A/C PAYEE ONLY

b NOT NEGOTIABLE MANAGER’S CHEQUE HnE o :
VALID FOR 3 MONTHS ONLY 2Ol 12024
+22REGISTRAR OF SUPREME COURT OF INDIA NEW DELHI*** ; :

Pay : Cr Crder
7 T : . T IE WS W
Rupees TWENTY THREE LAKH mm< ENTY TWO THOUSAND ONLY. X _
s i | 223 72.000.00 _
g 9

FOR VALUE RECEIVED

A
o’

¢l )

\3 , .%%

AUTHORISED SIGNATORIES
Please sign above

#O03B059" &30 2LOLL 212 9999851 &3

)




Annexure /&4 7
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DT TR garEd ST SHue—eiaTdis

. Email ID-nagarpanchayatdasna@gmail.com
GA®: 77| / TISI-YFH0SN0EN0 el S/ 2024—2025

M/S Prem Shankar Yadav Contractor
27 — Indira Puri Ext. Loni Ghaziabad ,
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PR
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F oy qaex

Y sl @
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T B9 @ 915 fgda fred wra g ofé & @ argeH
HIT 698 / TSI fAfd_T /20242025 faTw 30—
73 AT 01 fwR 2024 @ 3 # FHIRa R feH1d 16
TE | eyt fAfder e T 9 @ BRI TR TEd

T A | UG ATV ¥ Big A fue weH
fpar SIRAT o orafy # argaw TE A
e ) faar sRen | e forg ey @

3fH

# T § PRy L-2 @ a1 S
SeRard B | e B @ e R

& fosar R |

402.439T@ AT
52024 /001- Com.N0.1871401 TR @
fosg @ ©U H P
IUORT B9 @ yvErd Sudiar g 9
¥ TR AT ST @ §RT g—fAfdaT
11—2024 "'FR IS ' TG S FHER
fogR 2024 T fAfdET AT B
</ @ BT amga fifder 39 W
@ ERT SYTEl HRIE TS R |
Mg 59 AR

®0 | P B AH TN BT | AT R fafeer e
Ho SERIE] fAfaen 3 AR
<rdar
ATa B0 H
1 773 F0—04 T 09 § 1S GY W WIS e | 364621500 | Prem w=re ¥ 3618867.94
9% o e &g smododo el Shankar 750 % T W
fomfor w4 | Yadav
Contractor
2 | @ Ho—o1 g @ geM W TR | 1510728.00 Prem ®e | 1501361.66
darad TR a e e B | Shankar 0620 Y% TF T
Yadav
e — __| Contractor - ) J
Executfte Officer
Nagar Manchyat Dasna

i

gfefefa— araR g,
mw@mﬁﬁwaﬁ

Ghaziabad
Wmmﬁwﬁqﬁsﬂﬁéﬂ$w%m1faﬂ%w
%ﬁqﬁﬁmﬁ/wqdmmwm|

o

Execufive Officer
Nagar Panchyat Dasna

(

Ghaziabad
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PRATHRT TR Y=799 ST STIE—ITTRTITETS
wEiw: )70 / TIST—T05M0d0 wier ﬁw?%wmmmﬁgo feamR 2024

M/S Krishna Contractor
15-G Nehru Road,

Gandhi Nagar Muzaffar Nagar.

Y

D! FRw frar smar & R 70 NGT @ amdeii @ ¥ Yo JEer B WA T oA
[REIEIIC b SR U — . WWWWT@%WWWW%
ERT AT BT Iqe S0f03IR0 3 402436 $YqT IFTSY HeEA19-5002(002) / 224 / 2024
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IROO0 A 7 AT BT Frafor &7 | ]
2 | 9 Ho-01 ¥ WRT & ABM | FYUT | 38,91,01500 | Krishana e | 384782453 |
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3 | a< F0-01 7 08 # 4" T WHM W | 3807,90400 | Krishana | ®re W 377706027
AHAE HTAM a AeRY qP  ofed Contractor | 9810 % ®H TR
e &g aRooHo ATl 7 W F
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M/S S K. Contractor.
South Lokpura Opp. Kaniya Pathshala , Bokarhedi .
Muzaffar Nagar, Uttar Pradesh 251316
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PR TR TG SAT ST Ie—TTaTeTe

—— Email ID-nagarpanchayatdasna@gmail.com
w7 22/ Fugi-vaofodio s @R /2024—2025 feie— Rpfmar 2024

M/S Kataria Traders and Paint House
Khasra No 397 Hapur Road Inder Garhj
G-515 Govind Puram GZB.
PRy
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Annexure A/5

06-Jan-2025 9:01:39 am

28 6816N 77.5225E

DERE]

1 Meerut Division

UttarPrddesh % Uttar Pradesh

Altitudesd 54*3m P 3 Altitude:153.8m

: Speed:2. Okm/h o's8 . *_ .« -Speed:0.5km/h
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